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Advisory Board.
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"I would like to state categorically that Shri Shyam Saran has not stated in this report that China has occupied,
or has denied access to India to any part of Indian territory."

20.42 hrs (Shri P.C. Chacko in the Chair)
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fp g1 Foract DI il b diferft 3, sP)sl 3 3ADB e E forafeisr, AA gar fi¥-¢fir wrear 3, 3& Chinese are nibbling at the Line of
Actual Control and they are re-drawing that Line. This is a very serious issue and in all humility, I will say that there is no
politics. There is no politics because this is a matter of grave national importance. I, therefore, appeal to the Government
with folded hands. Please come clean and please tell us what the truth is. Please tell us what is the challenge that we are
faced with on the Line of Actual Control and the whole nation will be with you, will stand with you, if you take the strong
action. st @ear1 aRM & b gAY ol wsi oidl &) gform 61 AWy eI Aosil I gAY Aon b Broredl Bt 3 ot R arSer ol b
siza 3 Therefore, it is not a question of any physical strength; it is a question of mental strength and it is a question of
will power, political will power. I am appealing to the Government, Sir, through you, to the Defence Minister who is present
in the House, to please develop that capacity, that courage to be able to meet the Chinese aggression headlong; give
instruction to our Army to give them headlong.

I am quite sure, our very great and glorious Army will distinguish itself in this as they have done in the past. So, I want the
Minister to tell the House what the truth is and assure the House that he will ask the Indian Army to do whatever it takes
to meet the Chinese threat along the LAC. We will not sit quiet. This is my appeal to him and this is what I expect from
him.

oft s1ctr Ris arca (Jloud): #&iew, Aol avrdd Rieal off of AR 3 aar & 3 531 Aaret @l 31l A oidl, A dics Al A TPEIAR AGeT
3t 3z gl B TIa2 dict 331 &) Fol A et oft, 391 oI ciol, el 9 5 ITa usfimIiRRl A @ Piforzes St sft 3 e yemewich Sft e et st
a2 3 a1 & 2 e aAraeret e 3) it Sft, sy wat o &, 7 ST AaEer AT T 32 UMY FAIAT o ... (RAElel ) 1B dId A 3, VAT oldt 3
aicf} Sft 2ra der 38 &) o1 b @02 3 s9r0l Dal [ sAon dRAaIST gforan 3 DI G Jo1 ol 3 As I D& W ) ...(Adurer) Aol Asi Dl e fop
ola% Sft b dlda daet diel B PRI =i, dol Asl VAT Pal &I MUD! AG BN b Al Si of o foRar e Al dd sl o b oig Sft @ Sl
el 331 3, et of el f&emm 3, a3 wol eié of &l fRm &, ag 51 Joropl c1ol, A IA ST D IoI9d ofdl B2 uIe 3i2 Iorepl forerar dior &t do1
31 3311, cifcpol SoTchl JeTst 3t oIat 3II 331 3| dol DS AR Aaeloel b b 33 ar @l sivfiear 3 efifSie) =8 Sor @1 are 8, Aus Sor B Fafdeirer o1
Jaret & iz 3 gforn 3 f3ogadrel @ b g A UG Dol ST 38 8| BARI Sl AFALT 8, Sl Aol de 28T &, BARI TST Gl J, faerret
gor 8 3z Sl & @S arR ®a § b sARt Jon gforn B A TBIGR Aol &) & 3ol oI DI Aol U2 31d 3 Aell B TS SloRel AD A DS IR A
3t @i gell) Sodiol wal b o1dl Sl ofdl Sl & gadl sl 281 Jicfl Sil, 3Mu AW Stard SiSIe; 82 AdIE 3 JYBIr bl 381 el Sor b Mar Aeiedt
#Hifsr At &) smuot A Hifdsr &2 swY Tl A ofdl| S &9 28 At &, AY 82 su Hifer BT & BHA UBA BB B 28l Acfl &, AT A &2 BUAT
aifeer wat &, diordt & 281 A} &, a9 52 suAr st BNl offy 32 I v siferpRt of iR fsen o 5 FHifsr Bt 3 b2 ot e B vb TBA
ai¥to SAfEpR! A U, ol el b o=l A8 A 8, A 3Gl A SG Alel Uscl Dl 8l 8, Bb Waglel i & fdel &, Joslol Dal b As A §| Hol Dal
fop 31U TR D3 38 B, Al Io8lol el feb &l gad &t oIl 37 &) Fol wal b 82 swl #llfdal Bledl & 3ile 33 SIoret 38 & Al Ioelol wal b i
351 g 3R # Padl g dol Pal [ =i S/a frerdr 3, 339 Yo Sft 3ad 3, 281 ] Sft 251 3, dAol wal fib T=n Sa Prerar 3 A 3salol
al b dilol, 3IeT am a3 DS forder ofdl e, 3oalol el b 82 8w, 82 #ifder 3 a1 arT a8 o dlol 891 U2 oo @2 2a1 &) Y2 ol 8 i
31U 3foTSIIol &) B TR DHGIRL &, 31U $A dI2 3 IAR]| 3H D& 233 3 b $A ARICT 3 A W AGel, U G9I DI Sloldl A1 3| DHIR! Kb ard oI
3? a3 wiol BaSIR oldl 3

21.00 hrs.



&1 off 3811 Fcft 28 &) 3ol YRIol eI Bl Yelrd2 Ul ool cfifSte; diel of wab febeilefic Uz fororet com &2 I dot dioll Storel @I gelrd2
@8l & Araerel 8l SISy, 3 aR fpellslies 2 foromel cese dl g0l AR fbellsics U2 foromel eon &G smu up cfifdie; 33} @ v fgot oft
el v a 31! oIdl 96 URN, a6 T oldl dicl 31T dol dicl P 2 3 g1 &= 3) IeR a8 3BV YS 3 YAl B2 W 3, Bl bt avw A
Yd9l @2 28l 8| s SoIe A Ydol Dol bl AlSIoll I8 Soll DI 8, 9 AGol i D& Gl §| d8 ARI W A &4 IR 8 8| IAD 4G A IRDR ARI
el el A 33l 2t 8 anfeia efie 3 fBogaaret diol @l ASIgd 2 &l &) FINIR 3 Ble-BI¢ Racilol dw 3 diel d 31 38 &

MR. CHAIRMAN : Mulayam Singhji, please take your seat for a while.
Hon. Members, the time now is 9 p.m. If the House agrees, we will extend the time of the sitting by one hour.
SEVERAL HON. MEMBERS: Yes.

MR. CHAIRMAN: Mulayam Singhji, please continue.
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SAfeTE f3FA P AT 31U P IR el DT ADIEC D2 D [GH3Y| ol I MUD A 3|
MR. CHAIRMAN : Thank you. Hon. Members, please be very brief. Prof. Saugata Roy.

...(Interruptions)

PROF. SAUGATA ROY (DUM DUM): Mr. Chairman, Sir, I shall be very very brief since I am neither a former External
Affairs Minister nor a former Defence Minister. I shall also not indulge in competitive jingoism saying that we are ready to
go to war. It is very irresponsible to make a statement in this Parliament to say that, "Ask your soldiers to go and clear the
Chinese." We are a big nation and we have to take all decisions carefully.

I am sure, knowing Shri Antony that I know for a long time, that he will not take any hasty action. This whole discussion is
regarding the reported Report by Shri Shyam Saran, former Foreign Secretary and Chairman of the National Security
Advisory Board. I want to know from the hon. Defence Minister whether Shri Shyam Saran had really said that China has
occupied 640 sq. kms. of our territory or it is the figment of some reporters' imagination.

The second question is this. ...(Interruptions) The whole discussion is about the preparation of infrastructure along the
border. Does he, as Defence Minister, feel that our infrastructure on the Chinese border, in Ladakh, is up to his satisfaction,
up to the mark? Or does it need more improvement?

Lastly, we have a large border with China. In the west, starting from Ladakh, Aksai Chin right up to Uttarakhand, we have a
border with China. If you come to this side, starting from Sikkim, Bhutan up to Arunachal we have a border with China.
Now, there have been continuous border talks with China, both in Beijing and in Delhi. Shri Shiv Shankar Menon was
heading our team for border discussion. I want to know from the hon. Defence Minister whether the border has been
delineated. If not, by when he hopes, that through these talks, the border will be delineated?

India and China are two big nations. Both are nuclear nations. We cannot clearly afford to fight. We cannot also afford to
make irresponsible statements.

Our great leader, Jawaharlal Nehru, made a one small statement, which I do not think was irresponsible and historians also
do not think it was irresponsible. To a question in this very Lok Sabha about Chinese incursion, he just said: "I have told my

soldiers to drive them out." What happened? On 20t" October;, 1962, China launched the massive invasion and Bomdila Sela
Pass fell. It is all known to us. It has been called a colossal failure, a Himalayan blunder. We should not get into any action
which will weaken India's prestige. Every action should be thought out.

I am sure, knowing the Defence Minister that I do, that he will take considered decision in keeping with India's position as
a big nation, as a responsible and as a peace-loving nation.
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Sor Pt AT R SAferapIvr B0l DI PR bt f[iSelt Arma of YRRt fipa AY 312 S9r Pl A6l of 3ol Siiel Dt Ploft SB2 $A Sor Dt A bt
Iel Bl &) AAcor I DA 1P D 3 3, S YA AGol U AT 3[UoT GG DI ST 31 TSI BIAT 3| 31T G S9T 3P fo1e TSI 3

AU ABIG, 3 3MUD HIEAH A AlGIoRI efl Sil A SeAoll &l Dsoll Aladl & [op ol gRI dR-AR AT U2 SferpdvT DI cid: Sl Adiel WS e
318, Jid} Sft Bt aw 31 STa &= SR 3iiz 33 a6 #ft FoEt fier 3 3¢ Sor are Si oft B, PR A B2 Sor bl e uT siferarur B 3, St
1ol Hif$Rn & aArexer A Bret 3L 3, Al A Aol id] St A et seon &t Siretoll dAlEAT &, gd Pdel SIA & fo1e o1dl, 3d PIArS Al & b
31U 3iTol aIcT f&ol 3 TRl PIIars d2oll UI8 38 ¢ AT AGl 311 G9I Silololl BT 3|

DR. M. THAMBIDURAI (KARURY): Mr. Chairman, Sir we are discussing the nation's security. We are discussing the
Chinese attempt to encroach upon our border area.

Sir, there are many reports in this connection. We are reading in the newspapers and we come to know from the media
that China is making an attempt to encroach upon our territory. Also, recently, the hon. Defence Minister said - I read two
days back in the newspapers - that the territory issue between China and India is not yet settled. Somewhere in a function,



the hon. Minister said this. I read yesterday in the newspapers.

In this connection, I want to know from the hon. Minister the real situation. What is our stand? What is our position now
regarding the territory? Are we still having dispute with China? I pose this question because China is claiming so many
areas of our Indian territory as its territory. We are against that.

Also, Sir, it is not only the territorial issue. For example, on the economic side also, China is entering our Indian market. A
lot of goods are coming from China to India. In the name of trade, they are dumping all the goods here. As the British came
once, China is also doing the same thing....(Interruptions)

MR. CHAIRMAN : Please confine to the issue that we are discussing.

DR. M. THAMBIDURALI : I want to tell how China is moving. It is moving in the same way the British people came for trade.
Afterwards, they conquered India, ruled this country for about 200 years. We struggled for freedom. Therefore, apart from
the military action, China is encroaching upon the Indian market also. That is a very serious and dangerous thing. Further,
we have to know how China is developing friendship with the neighbouring countries like Pakistan and Sri Lanka. We know
very well that after the dispute started about Katchatheevu and other things, what Sri Lanka s doing is that it is threatening
India by way of extending an invitation to China to establish certain bases in Sri Lankan area also. That is another way of
coming. In Pakistan, they are moving. In Bangladesh also, they are trying it. They are trying in Myanmar also. Why I am
telling is that apart from the military action, China is developing friendship and it is trying to surround India. That is a
serious matter. That is why I am requesting the hon. Defence Minister to take all these kinds of facts seriously. At the
same time, Sri Lanka also must not exploit the situation.

China is behaving like a friend but at the same time, they are trying to indulge in incursion in the Indian territory. Therefore,
I would request the hon. Minister to make a clear statement as to what is the position. What is the intention of China? Is
China really a friend? In the name of friendship, China is indulging in all sorts of inimical activities. It is a very serious
matter. Hence, I would request the hon. Minister to clarify.

ofl SIIT GIPIaR A (AT )+ AUIRT HBIGR], UGl cilcb AT I DS TR ATSEl b 599 b dIT 91 f3ABAol = oRI &) TIST 59 U B GWI
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SHRI PRABODH PANDA (MIDNAPORE): Yesterday, hon. Defence Minister made a statement and the question arises
out of some news published in the newspapers with regard to Shri Shyam Saran's report. Even today, after the Statement
by the Minister, some doubts have been raised. So, I think, the Minister should clear everything. But I want to mention
three points.

Firstly, what about the construction of infrastructure in the border area of our country? What are the defects? How far are
they going to implement their programmes? What are the programmes?

Secondly, we are proud of our military forces; we are proud of our Armed Forces. We should see that their morale should
be protected; they should not be demoralized. But that does not mean that jingoism is the answer. We should ask our
military forces to combat the Chinese forces.

This question has arisen at a time when both the Armies are talking with each other on the border dispute. I think the
Government is also initiating a discussion on the border dispute and we are very hopeful in this regard.

My last point is that the Minister should clearly state the position to remove the doubts of the hon. Members of this House



as to what is the status on the Line of Actual Control at this moment so that all sorts of confusion can be removed.

SHRIMATI BIJOYA CHAKRAVARTY (GUWAHATI): Mr. Chairman, Sir, I will just take two minutes only. I want to add
to what hon. Member Shri Yashwant Sinha said. He referred to the Ladakh area. But I want to mention about Arunachal

Pradesh about which I raised earlier also on the 18t" of August. China intruded eastern Arunachal Pradesh in the Pompom
area which is 400 kms. from Tinsukia. There is motorable road from Tinsukia which goes only up to Changlang area. Beyond
that there is no motorable road and the soldiers have to walk 105 kms. up to the border. Our BIP volunteers, after this

intrusion of China on 10t" August, occupied the First Outpost, then the Second Outpost, the Third Outpost and also the
Fourth Outpost. They covered 55 kms. of Arunachal Pradesh and then they returned on their own. There is no proper
border, only ITBP forces are there. Very rarely they visit the area and then they come back. There is no road and our Army
Jjawans have to walk for 15 days covering 105 kms. On the Chinese side, there are roads, there is an airfield etc. After 51
years of Chinese aggression of 1962 and Hindi-Chini Bhai Bhai days, China crossed 400 kms. into Arunachal Pradesh just
entering Assam border and then they went back. After 51 years of Chinese aggression in 1962, why is there no proper
border? The people of Arunachal Pradesh are in a very terrible state. Are you going to present Arunachal Pradesh to China?
Why is there no proper Border Post? Why have you not allowed the Army to work and fight there? I request the hon.
Minister to answer these points. ...(Interruptions) The Chinese Army entered in the Pompom area of Arunachal Pradesh
and he knows it. I am not going to politicize this issue. The Minister should answer my question.

DR. THOKCHOM MEINYA (INNER MANIPUR): Mr. Chairman, Sir, keeping in view the circumstances at the moment, I

would like to say that there is an international border intrusion in Manipur by the Myanmar Army. Recently, a team from the

Government of Manipur has gone there and the Government of India also has sent its team. But now it is reported that the
people of Holenphai village near the International Border Pillar No. 76 are asked to vacate the area as the Myanmar Army
wants to have a Post there. I want to draw the hon. Minister's attention to this fact.
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MR. CHAIRMAN : Now, the hon. Defence Minister.
...(Interruptions)
SHRI P. KARUNAKARAN (KASARGOD): Sir, please allow me to speak for a minute...(Interruptions)

MR. CHAIRMAN: Mr. Karunakaran, we had a long discussion. You were absent in the House; I was looking for you. Please
cooperate. All the important points have been brought before the House.

...(Interruptions)

MR. CHAIRMAN: All right. Please be brief.
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SHRI P. KARUNAKARAN : Sir, I am really thankful to you. The hon. Defence Minister had made the Statement in the
House. I think that hon. Defence Minister has got the records and evidence which he has corrected and placed before the
House. At the same time, there are reports that China has crossed the Line of Control and whether it is correct or not is not
possible to say now. No doubt, the security and safety of the nation is the most important, but at the same time, we should
not take a hasty step and we have to realize whether it is correct or not. So, such a patient stand has to be taken. I am
sure the hon. Defence Minister is capable of doing that. ...(Interruptions)

MR. CHAIRMAN: Yes, the hon. Defence Minister, please.

...(Interruptions)

3. acinr (cuerist): Asmufer A8l MU A2 9ft o frere dictol o1 #Hiwl SifSTY, ...(Iaemer)
MR. CHAIRMAN: No, please. Mr. Dara Singh has already spoken. Please take your seat.
...(Interruptions)

MR. CHAIRMAN: Please take your seat. Now, the hon. Defence Minister, please.

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): Mr. Chairman, Sir, I am thankful to all the hon. Members for giving
the valuable suggestions regarding protection of our border. While discussing, naturally, some of the Members became a
little annoyed with the Government. I can understand that.

One thing I would like to say at the very beginning. Today's discussion is not an extensive discussion on India-China border.

My statement was to a limited issue raised regarding a reported report given by Shri Shyam Saran to PMO. The report came
in some of the Mediums. According to the media reports, Shri Shyam Saran, after visiting Ladakh, gave a report to PMO that
China encroached and occupying 640 kms. of Indian territory. That was the question raised, I gave a very factually hundred
per cent honest factual report. That report was like this: "I would like to state categorically that Shri Shyam Saran has not
stated in this report that China has occupied, or has denied access to India to any part of Indian territory." That is factually
correct. That is the report; there is no mention about that in the report. I can corroborate that.

Even the author of the report, Shri Shyam Saran himself issued a statement yesterday. The Chairman of NSAB, Shyam
Saran, has denied media reports that he has submitted an official report to the PMO accusing the PLA of occupying 640 sq.
kms. of Indian territory. So, Shyam Saran himself said, I don't have such a report and the Government has no such report.
So, without getting a report like that, how can I discuss about alleged Chinese occupation of that area? That is why, I gave
factual report. There is nothing like changing the report; it is a genuine report.

Another thing is this. Shyam Saran himself said, "NSAB does not concern itself its operational matters. His concern was
something else, how to improve the border infrastructure and other issues." That was in the report. So, I gave a brief
report, @ suo motu statement in the Rajya Sabha, here, in this House, as per the enquiry. It is a very brief report about a
particular issue. My statement is not an elaborate statement about the India-China border. You see, India-China border
issue is not a new one. India has a long border with China. Even though India has border with many other countries, our



longest border is with China. Every one of you knows that our border with China is not settled. My friend, Prof. Saugata Roy
asked me whether it is delineated. It is not delineated. India-China border is not delineated. The entire area is unsettled.
But, even though this entire area is unsettled, for vast areas, there is an agreement between China and India about the
Line of Actual Control. There are some areas, in which, even today, there is no agreement between India and China about
the line of actual control. These areas are known as disputed areas. In these areas both countries are sending their troops
to patrol. China thinks that up to a certain areas their army should patrol. India thinks up to a certain area, it is theirs. In
some pockets ITBP also used to petrol.

As Shri Yashwant Sinha ji mentioned in the beginning, it is correct that the patrolling limit was decided ultimately in 1976
by the Government of the day as to how to patrol and how far you must go. All these things were decided in 1976. After
that, many Governments came and gone but, basically, this 1976 patrolling limit continued. Even, now our own troops are
carrying regular patrolling up to that LoC. Then, some of my colleagues told me: "Does that mean that China does not
occupy any Indian territory?" Yes, it is not now. Everybody knows that in the year 1962-63, in two years, there was
occupation of Indian territory; in 1962, in Arunachal Pradesh and in 1963, in PoK. This is our legacy. It is occupied not now.
It has happened 50 years ago. This dispute is going on. But that dispute is unsettled. After long years of negotiations, with
both Governments, both Governments have decided that this long pending India-China boundary dispute should be settled.
For that purpose two people were nominated, NSA from Indian side, and his counterpart from Chinese side. They are
continuing with the negotiations to find solution to the border disputes. That negotiation continued during the NDA period
and it has been continuing during UPA period also. It is continuing on the same pattern. Nobody has changed the pattern.
The Governments change but not the pattern. Attempts are going on to find an everlasting solution to this long pending
India-China border dispute. But it will take some time. You cannot expect miracles. In between a lot of things have
happened. I have no hesitation in admitting the reality. China is much advanced in the area of building infrastructure in
comparison to India. Their infrastructure development is superior to India. We are only catching them. That is also a
history. What is it? The independent India had a policy for many years that the best defence is not to develop the border.
Undeveloped borders are safer than developed borders. So, for many years, there was no construction of roads or air fields
on the border areas. By that time, China continued to develop their infrastructure in the border areas. So, as a result, they
have now gone ahead of us. Compared to us, infrastructure-wise, capability-wise in the border areas, they are ahead; I
admit that. It is a part of history. But, of late, in the last 20-25 years, the Indian Governments also realised the mistake and
changed its policy. Now, we are also strengthening our capabilities in the border areas. I do not dispute it. When Mulayam
Singhji was the Defence Minister, he had also done a lot of things for developing the capabilities in the border areas,
strengthening the Armed Forces. When NDA was there, they had also done a lot of things to strengthen the border areas
and capabilities, and modernise the Armed Forces..

But I can tell you, without any exaggeration, that only during the last nine years, as the UPA Government, we have done
the maximum to strengthen the capabilities in the border areas. In times of UPA-I & UPA-II, it is being done; and may be
the future Governments also will continue the same thing; whoever comes, they will continue the same thing.

I cannot give all the details but I can tell you that after 29 years, our Government, four years ago, formed two Mountain
Divisions in the border areas. So many airfields, so many ALGs and so many other developments are taking place. Of late, a
few months back, our Government sanctioned strengthening of the border areas, another Force Accretion Project. People
are calling it by many names. But actually, the idea is the Force Accretion. So, in the last many years, continuously, we are
strengthening our Armed Forces.

So, the morale of the Indian Armed Forces, at the moment, is very high. That is why, when you talk about Depsang
incident, that incident took place on 17/04/2013 and it continued up to 05/05/2013 for many days. But the Indian Army
stood the ground. They did not withdraw. Ultimately, the issue was resolved when the Chinese PLA disengaged from the
general area of Depsang Bulge.

So, our Army is now in a better positions; their morale is very high. But unfortunately, one thing is happening. What is
happening is that in the earlier times, infrastructure development of both the countries was very slow. But over the years,
China moved very fast. But now we are also catching up. So, India also is catching up in the infrastructure development. As
a result, now in almost all the border areas, the Indian Army and the Chinese Army coming closer. Earlier it was not there.
They were at a distance of about 1000 kilometres, but now, they are coming closer.

When the Chinese side comes to the areas of our perception, we say incursion; when our people go there, they say: "Our
people are going there." Our patrols are also going up to the mandated areas everywhere. About some of the areas you
mentioned that our patrols are not going. It is not true and factually correct that whether it is Depsang, or Pangong or
Chumar, our patrols are going regularly. Even in Depsang, there was face-off. Now, our people are going there . We have
not stopped the patrolling there. Our patrolling is decided by a Group consisting of various stakeholders, in which the Army



is @ main voice. It was decided in 1976. That is continuing now. So, now both the sides are developing their capabilities.
Even though earlier China had gone ahead, India is also catching up. So, there are many occasions. In the last many years,
even face-off is taking place. They are coming closer but luckily for us, all these face-offs are peaceful. But both the
Governments are now discussing how to avoid this. Both the armies are coming closer, face to face. How to avoid this kind
of tensions? So, our understanding now is, let the Special Representatives continue their talks for finding a longstanding
solution to the border dispute. Let them handle that part. Till a final settlement of the border issue is reached, our one
point agenda is to maintain peace and tranquillity and stability in the India-China border without sacrificing an inch of our
land which is protected.

So, the present negotiation, apart from Special Representatives, that we are having, our military is having is, how to
maintain peace and tranquillity in the border areas. So, there are many mechanisms now but still this kind of incidents
happen. It is not now, but for the last many years it has been happening. So, now we are discussing to find out new
mechanism which can be more effective so that whenever an incident takes place, immediately both the militaries can
intervene and solve the issue. That kind of confidence building discussion the military is having. Apart from diplomatic
channel discussions, how we are encouraging from both the countries to have more military to military discussions for
confidence building so that whenever issues are coming on the ground, the military, the local field officers can immediately
intervene and sort them out.

I do not want to have a dispute with my respected colleagues. But the Government of India has not given any
direction thereby our armed forces do not act. Whenever a situation arises in the border areas, they are free to handle it as
per the situation demands. The local situations are handled by them only. Every year, every month lot of incidents are
taking place. They are handling them. We are not giving direction. Even the Army Headquarters have not given direction.
The local field people are handling. That is how, they are handling. Now, we are trying to find some more mechanisms,
effective forums so that we can avoid this kind of unpleasant and unfortunate face-offs or other incidents.

So, our approach is three-fold. One is to find a longstanding solution to this border dispute between India and China
through the mechanism of Special Representatives. Second one is to develop more mechanisms so that whenever dispute
of incursions or occasional face-off takes place, immediately both the sides can intervene and sort it out. That is another
part. While doing this, our Government is very clear on that. Since China has already gone ahead in infrastructure building,
one thing we are very clear we will continue the process of strengthening our capabilities in the border areas. That is a
clear policy. There is no question of compromising on our ability of strengthening our capabilities. We will not compromise
on that. So, this is a three-fold strategy. We are going like that way.

There are issues. I agree with you but we have to find solutions. But we cannot, as responsible people, immediately
overreact on the basis of a media report. Actually, that media report is not correct, according to the author of the report.
Even Shyam Sharan says that I have not given such a report. So, how can a responsible Government of the day react over
such a media report? That is why, we have acted like that. But I can assure the House that even though India is anxious to
find the everlasting solution of the border issue; even India is anxious to avoid unpleasant incidents in the border areas, at
the same time, at no point, Indian Government will compromise with the process of strengthening the capability and we
will not compromise that an inch of Indian land be encroached by any foreign country. Regarding national security we are
one. Let us send a message to the country and to the whole world that India is one regarding national security. It is what I
meant.

MR. CHAIRMAN: Thank you very much. Now, we take up Item No.7 - Shri Shailendra Kumar ji.
...(Interruptions)

MR. CHAIRMAN: Shri Mulayam Singh, please sit down. We will now go the next Item.
...(Interruptions)

MR. CHAIRMAN: Shri Yashwant Sinha ji, please sit down.
...(Interruptions)

SHRI YASHWANT SINHA : Is the Depsang Bulge is under our control, under our occupation or not? ...(Interruptions)
The Minister is not answering. ...(Interruptions) The bulge was beyond the LAC. ...(Interruptions) The LAC included the
bulge. ...(Interruptions) Now, what is the position of the Depsang Bulge? Are the Chinese coming in the Depsang Bulge;
are they patrolling it? That is our territory. This is what I want to ask? ...(Interruptions)

MR. CHAIRMAN: Please, do not make a noise. Before the hon. Minister reply this question, Mulayam Singh Yadav ji also



wants to ask one question. And, that is all. Then, there is no other question.
...(Interruptions)

SHRI A.K. ANTONY: First of all, I would like to answer the point raised by Shri Yashwant Sinha, regarding the Depsang Bulge,
where the incident took place. We have told the China to maintain the status quo. The issue was resolved. The PLA disengaged
itself from the area of Depsang Bulge. Our people have started going on. They are patrolling as per the mandate. I want to tell
the House that actually this year itself our Army has gone to this area 27 times.

And, Shri Mulayam Singh is concerned. China is claiming vast areas of Indian land. But, not from now. As Yashwant Sinha ji
said, in 1959, they had written a letter to the Indian Government. Since that time they are claiming on these areas. But, in
1959 itself, after receiving the letter, the Government of the day totally rejected their claim. So, they are still standing on
their claim; we are rejecting their claim. Now, both sides are trying to find a solution to the issue.

MR. CHAIRMAN: Thank you very much. Before I take the next Item, that is, Item no.27 - the 'Half an Hour Discussion', if
the House agrees, we will extend the time of the House.

...(Interruptions)

MR. CHAIRMAN: We will extend the time of the House for of half an hour. This is 'Half an Hour Discussion'.

Shri Shailendra Kumar ji.



